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Joint Inspection Report 

Hon’ble NGT (CZ) vide its order dated 24th May 2023 in O.A. 36/2023 in the matter of 

Brijendra Kumar Mala & Anr Vs. State of Madhya Pradesh directed as follows: 

        “The Committee is directed to visit the place and submit the factual and action taken report 

within six weeks. The State PCB will be the nodal agency for coordination and logistic support. 

Applicant is directed to supply the copy of the application and relevant documents to the Committee 

within a week and after compliance of service, the applicant has to submit an affidavit that the notice 
and copy of the application have been served upon the Committee.” 

 

In compliance of above, a committee was constituted of the following nominated members:  

1. Shri Anurag Tiwari, Sub Divisional Magistrate, Rewa (M.P.)  

2. Shri Milind Kumar Nimje, Scientist-C. CPCB, Regional Directorate, Bhopal (M.P.)               

3. Dr. Pushpendra Singh, Regional Officer M.P. Pollution Control Board Rewa (M.P.) 

Copy of the committee member nominated as enclosed at   Annexure-I.   The letter is 

also issued all the committee members and applicant regarding visit of the stone crushers 

as Annexure-II.                                      

A.   Work executed by the Committee: 

 

1. The Committee has undertaken site visit on 21.06.2023 and inspected 32 stone 

crushers at Narora, Hinauti, Sonra, Madhypur, Khamariya, Baijnath as mentioned in 

the Original Application. Joint Committee inspection comprising of representative of 

CPCB, MPPCB, and the representative of District Magistrate, Rewa was convened on 

14.06.2023. In compliance of the directions passed by Hon’ble NGT 

During the visit/inspection of stone crushers the following officials 

applicant/Petitioner were present : 

i. Shri Anurag Tiwari     - Sub Divisional Magistrate, Huzur Rewa 

ii. Dr. Pushpendra Singh    - Regional Officer, MPPCB 

iii. Shri Milind Nimje          -       Scientist ‘C’ CPCB, Bhopal 

iv. Shri R.K. Dixit              -        Mining Officer, Rewa 

v. Shri S.D. Balmik           - Executive Engg.  MPPCB Rewa 

vi. Dr. Ashok Tiwari          -       Junior Scientist MPPCB Rewa  

vii. Shri B.K. Mala     -       Applicant/Petitioner  

viii. Smt. Mamta Patel         - Nayab Tehsildar Huzur Rewa  

 ix.       Shri Veer Singh           - Mining Inspector Rewa 
 

The field visit attendance sheet is enclosed as Annexure-III. 

 

2. The committee carried out Ambient Air Quality Monitoring at 4 locations namely 

Baijnath, Hinouti, Khamariya and Madhepur in villages adjoining the stone crushers. 

Results of the AQM are as below: 



NGT Case OA 36/2023 (CZ) Joint Committee Report June 2023 Page 2 
 

 

Date of Monitoring 21-06-2023 Time : 8.30 AM -3.30 PM 

Name of 

Village  

GPS 

Location 

Location Details  Distance from 

Stone crushers 

Cluster Direction 

(KM) App. 

Result 

AAQM 

PM10 

Madhepur  24.537369 

81.158633 

House of Sh. Lekhan 

Singh  

0.8 in West 82 µg/M3 

Khamariya  24.505898 

81.181895 

House of Sh. Sataya 

Narayan Dubey  

0.8 in South 91 µg/M3 

Hinoti  24.498686 

81.162099 

House of Sh. 

Sukhedra Shukla  

1.0 in North 93 µg/M3 

Baijnath  24.517288 

81.185095 

House of Sh. Lal Ji 

Mishra  

0.8 in East 160 µg/M3 

  
 

The monitoring results of PM10 pertaining to Madhepur, Khamariya and Hinoti 

were found within the limit i.e., 100 µg/M3. While the value of PM10 in village 

Baijnath was found exceeding limit. During the strong wind incidence were 

observed. Results are enclosed as Annexure-IV. All the stone crushers were 

found non-operational during the monitoring period. 
 

S. No. Issues  raised in the 

Application 

 Response of the Joint Committee 

1.  Related to Air Pollution: 

That the stone crusher units 

are running without any air 

pollution safety and 

protection to control air 

pollution 

District collector has constituted Task Force 

committee dated 26.05.2023 copy enclosed 

Annexure-V for initiating action against the 

violator of the stone crushers and mines.  

The Task Force Committee has seized 10 

stone crusher, due to non availability of any 

APCDs, and 21 stone crushers temporarily 

prohibited the operation. Due to lack of 

required Permission /NOC. Task force joint 

inspection report is enclosed as Annexure-

VI Joint inspection committee carried out 

Ambient air Quality Monitoring (AAQM)  at 

04 location on 21.06.2023. 

2.  Related to Water Body 

Pollution and Damages 

Water sources created through 

earlier mining have also been 

emptied by these Mines and 

Stone Crusher Units for further 

extracting Stones due to 

which, readily available water 

for cultivation and other 

purposes also  been wasted. 

No water pollution was observed. The water 

used by crusher is mainly for suppressing 

dust emission control. Source of water is 

only bore well no other source of water in 

this area. 
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3.  Related to Illegal Blasting 

Explosives are being used 

illegally without any check 

and measures causing not only 

Air Pollution but also 

hazardous to the human life. 

During inspection no local villagers as well 

as applicant not pointed out any place or 

particulars mines regarding illegal blasting.  

The joint committee advise that No blasting 

is to be allowed of small mines because they 

could not follow blasting provision.  

4.  Related to Health issue to 

abadi especially kids of 

tender age 

Such kind of health related issue were not 

confirmed by SDM Huzur District Rewa and 

nearby village. However medical check-up 

camp can be organized by District 

Administration. 

5.  Related to Damages 

Ancient Temple and 

Structure Units are 

destroying the Aged Temples 

and Structure existing in the 
local area 

No such damage was observed by  

committee and petitioner has  also not 

verified the location of Ancient Temple. 

6.  Related to Non-

Development of Green 

Belt 

It was found that no mine owner is serious 

regarding plantation poor plantation was 

observed at mine area and around crusher 

units, no thick green belt developed to 

mitigate air pollution. 

7.  Related to No share in 

revenue which could be 

used for restoration and 

restitution of Eco-system 

 The Environmental compensation imposed 

and recovered earlier by MPPCB and DMFT 

of state government may be utilized for 

restoration and restitution. 
 

B. Joint Committee Obersevation: 
 

1. All the 32 stone crusher that are in villages Narora, Sonar, Madhepur, Hinoti, 

Khamariya and Baijnath located in Tehsil-Huzur, Distt- Rewa. Were found non-

operational during committee field visit on 21st June 2023. To verify the status of the 

stone crushers. The GPS location of all the 32 crushers established in villages as 

mention in order are tabulated in Table :1  
 

 

2. It was found that out of 32 stone crushers, 1 stone crusher (M/s. Sadguru Stone 

Crusher, Village Khamariya) was dismantled and found to be non-existing since long 

time.  Among the rest of the 31 crushers, one (01) is situated in Sonar, two (02) in 

Narora, two (02) in Madhepur, six (06) in Khamariya, six (06) in Hinoti and fifteen 

(15) were situated in village Baijnath.  The village wise photographs along with their 

Google map location is enclosed as Annexure-VII. 

 

 

 

3. The details of stone crusher is tabulated : 
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Summary of Stone Crushers 

S. 
No. 

Details of 

Particulars  

Nos. of 

Crushers  

Serial no.  

of Stone 

Crushers 

Name of Stone Crushers as per the 

petition order dated 24.05.2023 

1. Consent to 

Establishment 

04 7. M/s Suneel Dwivedi Stone Crusher 

23 M/s Vikky Stone Crusher  (Vijay Singh)  

24. M/s Jai Hanuman Stone Crusher 

(Saukhi Singh) 

28 M/s Pooja (New) Stone Crusher 

2. Valid Consent 

to Operate 

12 1. M/s  Mahadev Stone Crusher 

4. M/s  Rudra Stone Crusher 

11. M/s Samrat Infra Company Stone  

Crusher (Kushwayha 

12. M/s  Suneeta Dwivedi (Bajrang) Stone 

Crusher 

14. M/s Maa Kalika Stone Crusher 

15. M/s. Samrat stone Crusher 

20. M/s. Pandey Stone Crusher  (Kabya) 

22. M/s. Krishna Crushing ( Guru Mukh) 

Stone Crusher 

   25. M/s. Sidhivinay Stone Crusher 

(Arudendra Payasi) 

26. M/s. Mahalaxmi Stone Crusher (Moti 

 Yadav) 

27. M/s. Govind Stone Crusher (Govind   

            Yadav) 

29.  M/s. Aparna Stone Crusher 

3. Expired 

Consent to 

Operate  

11 3.  M/s. Pradeep Stone Crusher 

5. M/s Panday Stone Crusher 

6. M/s. Jagdamba ( Janardhan Tiwari) 

Stone  Crusher 

8.  M/s. Om shri Radhe Radhe Stone 

Crusher (Ramakant Singh) 

10. M/s. Jai stone Crusher (Tripathi) 

16. M/s. Moni (Kobra Tarmik) Stone 

Crusher 

17. M/s. Shri Ram stone Crusher (Rajendra 

 Tamrkar) 

18. M/s. Krishna Minerals and Mining 

Stone  Crusher 

30. M/s. Gargi stone Crusher 

31. M/s. Durga Stone Crusher (Pyasi)  

32. M/s. Bagwati Stone Crusher (Shubham) 
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4. Without 

Consent to 

Operate 

01 9. M/s Bajrang Stone Crusher (Ram Lal 

 Singh)   

5. Dismantled 01 2. M/s Satguru Stone Crusher 

6. Permanently 

Closed 

03 19. M/s Sahara Stone Crusher 

13. M/s. Y.N. Stone Crusher 

21. M/s Guru ji Stone Crusher 

 

4. The joint committee has found that the closer notice has been issued on 09.06.2023  to 

8 stone crushers by the MPPCB.  The closer order has been issued date 07.03.2019, 

06.02.2021,05.01.2023&07,08 &09.06.2023,11.06.2023 respectively to 23 stone 

crushers by the MPPCB. see Table No.1. 

 

The list of the complete APCD installed by the stone crushers below;- 

 

S. No. Name of Stone Crushers 

1. M/s Mahadev Stone Crusher 

2. M/s Rudra Stone Crusher 

3. M/s Om Shri Radhe Radhe Stone Crusher (Rama Kant  Singh) 

4. M/s Samrat Infra Company Stone Crusher (Kushwayha) 

5. M/s Suneeta Dwivedi (Bajrang) Stone Crusher 

6. M/s Maa Kalika Stone Crusher 

7. M/s Samrat Stone Crusher 

8. M/s Pandey Stone Crusher (Kabya) 

9. M/s Krishna Crushing (Guru Mukh) Stone Crusher 

10. M/s Sidhivinyak Stone Crusher (Arudendra Payasi) 

11. M/s Mahalaxmi Stone Crusher (Moti Yadav) 

12. M/s Govind Stone Crusher (Govind Yadav) 

13. M/s Pooja (New) Stone Crusher 

14. M/s Aparna Stone Crusher 

15. M/s Gargi Stone Crusher 

16. M/s Baghwati Stone Crusher (Shubham) 

 
  

5.  District Administration has recovered a penalty of Rs. 86,65,175/-  from 31 stone 

crusher for illegal mining activites. letter collector Office Mining District Rewa dated 

20.06.2023 enclosed in Annexure-VIII. 
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(A) Consent to established   

Table : 1. Present factual status report of stone crushers as per Joint Committee inspection dated 21.06.2023 

S. 

No.  

P.S. 

No.  

Name of Stone crusher  GPS 

Coordinate 

Date of 

Production  

Product & 

Production 

Capacity  

Status of 

Consent  

Factual 

Status 

Report  

Status APCD Action taken by 

MPPCB  

Action taken 

force 

committee 

(district 

administration) 

Remark 

1. 7 M/s Suneel Dwivedi 

Stone Crusher Vill. 

Khamariya teh. Huzur 
Distt. Rewa 

24.530325 

81.176493 

 

08.09.2019 Stone Gitti 

100.00 

M.T./Hour 

Consent to 

Establish 

25.09.2019 

Found 

Closed 

Uninstalled 

APCD, 

Boundary wall 
, Water 

sprinkler and 

no plantation 

Closer order is 

issued dated 

09.06.2023 and EC 
is proposed. 

Seized on 

dated 

15.06.2023 

- 

2.  23 M/s Vikky Stone 
Crusher  (Vijay Singh) 

Vill. Narora teh. 

Huzur Distt. Rewa 

24.510073 
81.149503 

 

01.10.2018 Stone Gitti 
36000.00 

M.T./Year 

Consent to 
Establish 

02.08.2018 

Found 
Closed 

Uninstalled 
APCD, 

Boundary wall 

, Water 
sprinkler 

Closer order is 
issued dated 

07.06.2023 and EC 

is proposed. 

Seized on 
dated 

16.06.2023 

- 

3. 24 M/s Jai Hanuman 

Stone Crusher 

(Saukhi Singh)Vill. 

Narora teh. Huzur 

Distt. Rewa 

24.509918 

81.149589 

 

12.09.2018 Stone Gitti 

15000.00 

M.T./Year 

Consent to 

Establish 

12.09.2018 

Found 

Closed 

Uninstalled 

APCD, 

Boundary wall 
, Water 

sprinkler 

Closer order is 

issued dated 

07.06.2023 and EC 
is proposed. 

Seized on 

dated 

16.06.2023 

- 

4.  28 M/s Pooja (New) 

Stone Crusher Vill. 
Hinauti teh. Huzur 

Distt. Rewa  

 

24.50441 

81.16011 
 

Proposed 

New Project 
(This project 

was earlier 

operating in 
the name of 

Arju Stone 

Crusher) 

Stone Gitti 

60000.00 
M.T./Year 

08.04.2023 

CTE 
Granted 

Found 

Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary wall 
. 

3. Water 

sprinkler  

Closer order is 

issued dated 
09.06.2023  

because stone 

crusher was found 
operational during 

inspection dated. 

26.05.2023 and EC 
is proposed.  

Operation is 

prohibited for 
required of 

information . 

- 
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(B) Valid Consent  

 

S. 

No.  

P.S. 

No.  

Name of Stone 

crusher  

GPS 

Coordinate 

Date of 

Production  

Product & 

Production 

Capacity  

Status of 

Consent  

Factual 

Status 

Report  

Status APCD Action taken by 

MPPCB  

Action taken 

force 

committee 

(district 

administration) 

Remark 

5.  1 M/s Mahadev Stone 

Crusher Vill. 
Khamariya teh. 

Huzur Distt. Rewa  

24.52125 

81.187746 
 

30.04.2020 Stone Gitti 

120000.00 
M.T./Year  

27.03.2028 Found 

Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 

wall . 
3. Water 

sprinkler  

4.  Plantation 

initial stage  

Closer notice is 

issued dated 
09.06.2023.  

Operation is 

prohibited for 
required of 

information . 

Inspection 

dated 
26.05.2023 

it was 

found that 
APCD was 

found 

damaged. 

Now 
APCD was 

found 

repaired the 
day of 

inspection 

of the 
committee.  

6. 4 M/s Rudra Stone 

Crusher Vill. 

Khamariya teh. 
Huzur Distt. Rewa 

24.527114 

81.188752 

 

01.03.2016 Stone Gitti 

6500.00 

M.T./Year 

03.04.2028 Found 

Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

4.  Plantation 

done 

Closer Notice is 

issued dated 

09.06.2023.  

Operation is 

prohibited for 

required of 
information . 

Inspection 

dated 

26.05.2023 
it was 

found that 

APCD was 
found 

damaged. 

Now 

APCD was 
found 
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repaired the 
day of 

inspection 

of the 

committee  
 

7.  11 M/s Samrat Infra 

Company Stone 

Crusher (Kushwayha) 
Vill. Baijnath teh. 

Huzur Distt. Rewa 

24.50506 

81.166559 

 

29.03.2019 Stone Gitti 

80000.00 

M.T./Year 

28.02.2024 Found 

Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler and 

water fogger  

Closer Order is 

issued dated 

08.06.2023 

Operation is 

prohibited for 

required of 
information . 

The closer 

notice was 

issued 
21.12.2022  

due to 

APCD was 
found 

damaged 

and closer 
direction 

was issued 

08.06.2023 

on the basis 
of 

inspection 

dated 
29.05.2023. 

The day of 

inspection 
the 

committee 

was found 

that APCD 
was 

installed.  
8. 12 M/s Suneeta Dwivedi 

(Bajrang) Stone 

Crusher Vill. Baijnath 

teh. Huzur Distt. Rewa 

24.509189 
81.18542 

 

01.11.2007 Stone Gitti 
20000.00 

M.T./Year 

01.02.2025 Found 
Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

Closer order is 
issued dated 

09.06.2023 

Operation is 
prohibited for 

required of 

information . 

The closer 
notice was 

issued 

21.12.2022  
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covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

4.  Plantation 
done 

due to 
APCD was 

found 

damaged 

and closer 
direction 

was issued 

09.06.2023 
on the basis 

of 

inspection 

dated 
29.05.2023. 

The day of 

inspection 
the 

committee 

was found 
that APCD 

was 

installed. 
9. 14 M/s Maa Kalika 

Stone Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.509147 
81.174086 

 

01.08.2015 Stone Gitti 
10000.00 

M.T./Year 

31.03.2028 Found 
Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 
2. Boundary 

wall . 

3. Water 

sprinkler 

Closer Notice is 
issued dated 

08.06.2023 

Operation is 
prohibited for 

required of 

information . 

Inspection 
dated 

29.05.2023 

it was 
found that 

APCD was 

damaged. 

Now 
APCD was 

found 

repaired the 
day of 

inspection 

of the 
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committee.  
10.  15 M/s Samrat Stone 

Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.508386 
81.172952 

 

01.02.2019 Stone Gitti 
30000.00 

M.T./Year 

09.11.2027 Found 
Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  
covered 

2. Boundary 

wall . 

3. Water 

sprinkler 

Closer notice is 
issued dated 

09.06.2023 

Operation is 
prohibited for 

required of 

information . 

Inspection 
dated 

29.05.2023 

it was 
found that 

APCD was 

damaged. 

Now 
APCD was 

found 

repaired the 
day of 

inspection 

of the 
committee. 

11. 20 M/s Pandey Stone 

Crusher (Kabya) Vill. 

Baijnath teh. Huzur 
Distt. Rewa 

24.507942 

81.186824 

 

15.06.2019 Stone Gitti 

25000.00 

M.T./Year 

22.01.2024 Found 

Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

This stone crusher 

was included in 

NGT 34/2020 . 
Then PCB issued 

closer order. 

Appeal was 
accepted and EC 

was deposited .   

Operation is 

prohibited for 

required of 
information . 

The day of 

inspection 

of the 
committee 

was found 

that APCD 
is installed.  

12. 22 M/s Krishna 
Crushing (Guru 

Mukh) Stone Crusher 

Vill. Baijnath teh. 
Huzur Distt. Rewa 

24.499153 
81.18339 

 

01.04.2004 Stone Gitti 
16000.00 

M.T./Year 

31.03.2027 Found 
Closed 

Installed  

1. Primary, 

Secondary 
Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

Closer order is 
issued dated 

09.06.2023 

Operation is 
prohibited for 

required of 

information . 

The closer 
notice was 

issued 

21.12.2022  
due to 

APCD was 

found 
damaged 

and closer 

direction 

was issued 
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09.06.2023 
on the basis 

of 

inspection 

dated 
29.05.2023. 

The day of 

inspection 
the 

committee 

was found 

that APCD 
was 

installed. 
13. 25 M/s Sidhivinyak 

Stone Crusher 

(Arudendra Payasi) 

Vill. Hinauti teh. 

Huzur Distt. Rewa 

24.504578 
81.163318 

20.01.2019 Stone Gitti 
20000.00 

M.T./Year 

15.02.2028 Found 
Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 
2. Boundary 

wall . 

3. Water 

sprinkler  

Closer order is 
issued dated 

07.06.2023 

Operation is 
prohibited for 

required of 

information . 

The closer 
notice was 

issued 

21.12.2022  

due to 
APCD was 

found 

damaged 
and closer 

direction 

was issued 
07.06.2023 

on the basis 

of 

inspection 
dated 

26.05.2023. 

The day of 
inspection 

the 

committee 
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was found 
that APCD 

was 

installed. 
14. 26 M/s Mahalaxmi 

Stone Crusher (Moti 

Yadav) Vill. Hinauti 

teh. Huzur Distt. 

Rewa 
 

24.505725 
81.160159 

 

01.04.2019 Stone Gitti 
44000.00 

M.T./Year 

07.08.2023 Found 
Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 
2. Boundary 

wall . 

3. Water 

sprinkler  

Closer order is 
issued dated 

07.06.2023 

Operation is 
prohibited for 

required of 

information . 

The closer 
notice was 

issued 

05.01.2023  

due to 
APCD was 

found 

damaged 
and closer 

direction 

was issued 
07.06.2023 

on the basis 

of 

inspection 
dated 

26.05.2023. 

The day of 
inspection 

the 

committee 
was found 

that APCD 

was 

installed. 
15. 27 M/s Govind Stone 

Crusher (Govind 

Yadav)Vill. Hinauti 
teh. Huzur Distt. 

Rewa 

24.504777 

81.158931 

 

15.12.2019 Stone Gitti 

60000.00 

M.T./Year 

05.12.2024 Found 

Closed 

Installed  
1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 

wall . 

Closer Notice is 

issued dated 

07.06.2023 

Operation is 

prohibited for 

required of 
information . 

Inspection 

dated 

26.05.2023 
it was 

found that 

APCD was 



NGT Case OA 36/2023 (CZ) Joint Committee Report June 2023 Page 13 
 

3. Water 

sprinkler  
damaged. 
Now 

APCD was 

found 

repaired the 
day of 

inspection 

of the 
committee. 

16. 29 M/s Aparna Stone 

Crusher Vill. 

Baijnath teh. Huzur 
Distt. Rewa 

24.507204 

81.171204 

 

01.05.2018 Stone Gitti 

36000.00 

M.T./Year 

30.11.2027 Found 

Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

Closer Notice is 

issued dated 

09.06.2023 

Operation is 

prohibited for 

required of 
information . 

Inspection 

dated 

29.05.2023 
it was 

found that 

APCD was 
damaged. 

Now 

APCD was 

found 
repaired the 

day of 

inspection 
of the 

committee. 
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(C) Expired Consent to Operate 

S. 

No.  

P.S. 

No.  

Name of Stone 

crusher  

GPS 

Coordinate 

Date of 

Production  

Product & 

Production 

Capacity  

Status of 

Consent  

Factual 

Status 

Report  

Status APCD Action taken by 

MPPCB  

Action taken 

force 

committee 

(district 

administration) 

Remark 

17. 3 M/s Pradeep Stone 
Crusher Stone 

Crusher Vill. 

Khamariya teh. 

Huzur Distt. Rewa 

24.526335 
81.18482 

 

01.05.2018 Stone Gitti 
30000.00 

M.T./Year 

26.12.2021 Found 
Closed 

Uninstalled  

1. Primary, 

Secondary 

Crushing unit is 

not covered. 
 

Closer order is 
issued dated 

26.02.2021 and 

EC is proposed.  

Seized on 
dated 

15.06.2023 

- 

18. 5 M/s Panday Stone 

Crusher Vill. 

Bholgarh 
(Khamariya) teh. 

Huzur Distt. Rewa 

24.528445 

81.189383 

 

01.01.2017 Stone Gitti 

36000.00 

M.T./Year 

30.09.2021 Found 

Closed 

Uninstalled  

1. Primary, 

Secondary 

Crushing unit is 

not covered. 
 

Closer order is 

issued dated 

26.02.2021 and 
EC is proposed. 

Seized on 

dated 

15.06.2023 

- 

19. 6 M/s Jagdamba 

(Janardan tiwari) 

Stone Crusher Vill. 

Khamariya teh. 
Huzur Distt. Rewa 

24.525808 

81.18663 

 

08.11.2016 Stone Gitti 

60000.00 

M.T./Year 

31.12.2021 Found 

Closed 

Uninstalled 

APCD, 

Boundary wall 

, Water 
sprinkler and 

no plantation  

Closer order is 

issued dated 

05.01.2023 and 

EC is proposed. 

Seized on 

dated 

15.06.2023 

- 

20. 8 M/s Om Shri Radhe 
Radhe Stone Crusher 

(Rama Kant  Singh) 

Vill. Madhepur teh. 

Huzur Distt. Rewa 

24.533534 
81.171479 

 

15.12.2019 Stone Gitti 
72500.00 

M.T./Year 

28.02.2023 Found 
Closed 

Installed  

1. Primary, 

Secondary 

Crushing Unit is  

covered 

2. Boundary 
wall . 

3. Water 

sprinkler  

Closer Notice is 
issued dated 

07.06.2023 and 

EC is proposed. 

Operation is 
prohibited for 

required of 

information . 

- 

21. 10 M/s Jai Stone 

Crusher (Tripathi) 
Vill. Baijnath teh. 

24.506184 

81.166668 
 

01.10.2012 Stone Gitti 

15000.00 
M.T./Year 

30.09.2021 Found 

Closed 

Uninstalled 

APCD, 
Boundary wall 

Closer Order is 

issued dated 
09.06.2023 and 

Seized on 

dated 
15.06.2023 

- 
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Huzur Distt. Rewa 
 

, Water 
sprinkler, 

Plantation 

done 

EC is proposed. 

22. 16 M/s Moni (Kobara 
Tarmik) Stone 

Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.499118 
81.18199 

 

01.04.2011 Hot mix 
and Stone 

Gitti 

30000.00 

M.T./Year 

31.03.2015 Found 
Closed 

Uninstalled 
APCD, 

Boundary wall 

, Water 

sprinkler 

Closer order is 
issued dated 

09.06.2023 and 

EC is proposed. 

Seized on 
dated 

19.06.2023 

- 

23. 17 M/s Shri Ram Stone 

Crusher (Rajendra 

Tamrkar)Vill. 
Baijnath teh. Huzur 

Distt. Rewa 

24.498724 

81.18373 

 

04.04.2014 Stone Gitti 

48000.00 

M.T./Year 

13.03.2022 Found 

Closed 

Uninstalled 

APCD, 

Boundary wall 
, Water 

sprinkler 

Closer Notice is 

issued dated 

09.06.2023 and 
EC is proposed. 

Seized on 

dated 

19.06.2023 

- 

24. 18 M/s Krishna Minerals  

and Mining Stone 
Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.508107 

81.171139 
 

01.03.2019 Stone Gitti 

60000.00 
M.T./Year 

31.07.2022 Found 

Closed 

Uninstalled 

APCD, 
Boundary wall 

, Water 

sprinkler 

Closer order is 

issued dated 
09.06.2023 and 

EC is proposed. 

Seized on 

dated 
16.06.2023 

- 

25. 30 M/s Gargi Stone 

Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.504741 

81.16741 

 

15.03.2020 Stone Gitti 

200000.00 

M.T./Year 

09.11.2022 Found 

Closed 

Installed  

1. Primary, 

Secondary 
Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

Closer order is 

issued dated 

07.06.2023 and 

EC is proposed. 

Operation is 

prohibited for 

required of 

information . 

- 

26. 31 M/s Durga Stone 
Crusher (Pyasi)Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

 

24.50489 
81.166876 

 

15.08.2019 Stone Gitti 
30000.00 

M.T./Year 

15.02.2023 Found 
Closed 

Uninstalled 
APCD, 

Boundary wall 

, Water 

sprinkler 

Closer order is 
issued dated 

07.06.2023 and 

EC is proposed. 

Seized on 
dated 

16.06.2023 

- 

27. 32 M/s Baghwati 

Stone Crusher 

24.504096 

81.167986 

 

01.03.2020 Stone Gitti 

80000.00 

M.T./Year 

31.05.2023 Found 

Closed 

Installed  

1. Primary, 
Secondary 

Closer order is 

issued dated 

07.06.2023 and 

Operation is 

prohibited for 

required of 

- 
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(Shubham) Vill. 

Baijnath teh. Huzur 

Distt. Rewa 
 

Crushing Unit is  

covered 

2. Boundary 

wall . 

3. Water 

sprinkler  

EC is proposed. information . 

 

 

(D) Without Consent to Operated 

S. 

No.  

P.S. 

No.  

Name of Stone 

crusher  

GPS 

Coordinate 

Date of 

Production  

Product & 

Production 

Capacity  

Status of 

Consent  

Factual 

Status 

Report  

Status APCD Action taken by 

MPPCB  

Action taken 

force 

committee 

(district 

administration) 

Remark 

28. 9 M/s Bajrang Stone 
Crusher (Ram Lal 

Singh)  Vill. Sonara 

teh. Huzur Distt. 
Rewa 

24.522311 
81.168842 

 

15.03.2019  Stone Gitti 
6000.00 

M.T./Year 

Without 
Consent  

Found 
Closed 

Uninstalled 
APCD, 

Boundary wall 

, Water 
sprinkler  

Closer order is 
issued dated 

08.06.2023 and 

EC is proposed. 

Seized on 
dated 

15.06.2023 

- 

 

 

(E) Dismantled  

 

S. 

No.  

P.S. 

No.  

Name of Stone 

crusher  

GPS 

Coordinate 

Date of 

Production  

Product & 

Production 

Capacity  

Status of 

Consent  

Factual 

Status 

Report  

Status APCD Action taken by 

MPPCB  

Action taken 

force 

committee 

(district 

administration) 

Remark 

29. 2 M/s Satguru Stone 
Crusher Vill. 

Khamariya teh. 

Huzur Distt. Rewa 

24.525501 
81.186989 

 

01.02.2019 Stone Gitti 
3200.00 

M.T./Year 

30.01.2021 Found 
Closed 

Already 
Dismantled 

Closer order is 
issued dated 

26.02.2021 

- - 
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(F) Permanently Closed  

S. 

No.  

P.S. 

No.  

Name of Stone 

crusher  

GPS 

Coordinate 

Date of 

Production  

Product & 

Production 

Capacity  

Status of 

Consent  

Factual 

Status 

Report  

Status APCD Action taken by 

MPPCB  

Action taken 

force 

committee 

(district 

administration) 

Remark 

30. 19 M/s Sahara Stone 
Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.504572 
81.185486 

 

01.05.2019 Stone Gitti 
3000.00 

M.T./Year 

Consent to 
Establish 

01.06.2018 

Found 
Closed 

Permanently 
closed 

Closer order is 
issued dated 

11.06.2019 

Already seized - 

31. 13 M/s Y.N. Stone 
Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.50908 
81.185441 

 

Nil  Nil   Nil  Found 
Closed 

Permanently 
Closed 

Closer order is 
issued 11.06.2019 

Already seized  - 

32. 21 M/s Guru ji Stone 
Crusher Vill. 

Baijnath teh. Huzur 

Distt. Rewa 

24.500204 
81.183613 

 

1990 Nil Without 
Consent  

Found 
Closed 

Uninstalled 
APCD, 

Boundary wall 

, Water 
sprinkler 

Closer order is 
issued dated 

07.03.2019 

Seized on 
dated 

19.06.2023 

- 
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C. Environmental Compensation 

Penalty on non-compliance of the consent conditions and illegal activities 

The Environmental compensation is based on the EC policy framed by the CPCB in 

compliance of order 31.08.2018 in O.A. 593/2017. 

The joint committee based on its understanding has amount to be imposed as penalty 

on non- compliance of the consent conditions/ show cause notices. 

The particulars defined under penalty formula are below for the area under concern i.e 

stone crushers, Huzur Distt: Rewa  

                                EC = Pi x N x R x S x Lf 

 

Pollution Index for crushers : 50@ 

N= Number of Days 

Non-compliance period : The first day when consent was invalid to the last  updated 

status on compliance  

R (Rupees) : Rs. 250 

 

S (Scale of Operation) : Factor for scale of operation : 0.5 

Varied based on the consented capacity@ 

(@ Scale of operation of stone crusher was taken as defined in CPCB) comprehensive 

Industry Document Series COINDS/78/2007-08 on Stone Crusher (Feb 2009) 

 

Small scale : 3-25 TPH (factor for scale of operation is : 0.5) 

Medium Scale : 25-100 TPH (factor for scale of operation is : 1.0) 

Large scale : 100 TPH (factor for scale of operation is : 1.5) 

 

The daily hours of operation of a stone crusher were taken = 10 hrs 

 

Total Days of operation in a year were taken = 225 days@ 19 days per month 

(Note : The days of non-compliance were calculated based on maximum 225 

operational days in a year) 

 

LF (Location Factor): 1.0 (based on the population of the city/town as per the census 

of India falls under less than 1 Million population) Nearby city Rewa population is 

2.37 lakhs (2011 census) 
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Table No: 2. The Environmental Compensation days calculation of non compliance 

S. No.  Name of the stone crusher 1st Day 

violation 

observed  

Last day 

of 

Reported 

Status 

Total 

Number of 

days of non-

compliance 

Remark 

1.  M/s Pradeep Stone Crusher 27.02.2021 15.06.2023 516 The unit was 

seized since 

15.06.2023 
2.  M/s Panday Stone Crusher  01.10.2021 15.06.2023 386 

3.  M/s Jagdaba (Janardan 

Tiwari) Stone Crusher  

01.01.2022 15.06.2023 329 

4.  M/s Suneel Dwivedi Stone 

Crusher 

19.02.2022 15.06.2023 301 

5.  M/s Om Shri Radhe Radhe 

Stone Crusher (Rama Kant  

Singh 

01.03.2023 15.06.2023 66 

6.  M/s Jai Stone Crusher 

(Tripathi)  

01.10.2021 16.06.2023 386 The unit was 

seized since 

16.06.2023 7.  M/s Krishna Minerals  and 

Mining Stone Crusher  

01.08.2022 16.062023 199 

8.  M/s Vikky Stone Crusher  

(Vijay Singh) 

22.10.2020 16.06.2023 592 

9.  M/s Jai Hanuman Stone 

Crusher (Saukhi Singh) 

08.08.2020 16.06.2023 640 

10.  M/s Gargi Stone Crusher  10.11.2022 16.06.2023 133 

11.  M/s Durga Stone Crusher 

(Pyasi)  

16.02.2023 16.06.2023 76 

12.  M/s Baghwati Stone 

Crusher (Shubham)  

01.06.2023 16.06.2023 9 

13.  M/s Bajrang Stone Crusher 

(Ram Lal Singh)   

15.03.2019 19.06.2023 976 The unit was 

seized since 

19.06.2023 14.  M/s Moni (Kobara Tarmik) 

Stone Crusher  

01.04.2015 19.06.2023 1847 

15.  M/s Shri Ram Stone Crusher 

(Rajendra Tamrkar) 

14.03.2022 19.06.2023 301 

16.  M/s Pooja Stone Crusher  26.05.2023 15.06.2023 15 Operation is 

prohibited 

for required 

of 

information 

15.06.2023 

 

Note: - 1. The date of CTO expired was consider as a first day violation observed. 

The last day of violation action taken by District task force committee was 

considered.  

2. No. 16 Stone crusher was found was operational dated 26.05.2023 without CTO 

therefore it was taken 1st day of violation.  

 

 



NGT Case OA 36/2023 (CZ) Joint Committee Report June 2023 Page 20 
 

Table : 3.   The calculated Environmental Compensation is as tabulated below:  

The Environmental Compensation liable to be paid by 16 stone crushers is calculated as 

under :- 

S. 

No.  

Name of the stone 

crusher 

Environmental Compensation factors Total EC in 

Rs. PI N R S LF 

1.  M/s Pradeep Stone 

Crusher 

50 516 250 0.5 1.0 32,25,000/- 

2.  M/s Panday Stone 

Crusher  

50 386 250 0.5 1.0 24,12,500/- 

3.  M/s Jagdamba 

(Janardan Tiwari) 

Stone Crusher  

50 329 250 0.5 1.0 20,56,250/- 

4.  M/s Suneel Dwivedi 

Stone Crusher 

50 301 250 0.5 1.0 18,81,250/- 

5.  M/s Om Shri Radhe 

Radhe Stone Crusher 

(Rama Kant  Singh 

50 66 250 0.5 1.0 4,12,500/- 

6.  M/s Jai Stone 

Crusher (Tripathi)  

50 386 250 0.5 1.0 24,12,500/- 

7.  M/s Krishna Minerals  

and Mining Stone 

Crusher  

50 199 250 0.5 1.0 12,43,750/- 

8.  M/s Vikky Stone 

Crusher  (Vijay 

Singh) 

50 592 250 0.5 1.0 37,00,000/- 

9.  M/s Jai Hanuman 

Stone Crusher 

(Saukhi Singh) 

50 640 250 0.5 1.0 40,00,000/- 

10.  M/s Gargi Stone 

Crusher  

50 133 250 0.5 1.0 8,31,250/- 

11.  M/s Durga Stone 

Crusher (Pyasi)  

50 76 250 0.5 1.0 4,75,000/- 

12.  M/s Baghwati 

Stone Crusher 

(Shubham)  

50 9 250 0.5 1.0 56,250/- 

13.  M/s Bajrang Stone 

Crusher (Ram Lal 

Singh)   

50 976 250 0.5 1.0 61,00,000/- 

14.  M/s Moni (Kobara 

Tarmik) Stone 

Crusher  

50 1847 250 0.5 1.0 1,15,43,750/- 

15.  M/s Shri Ram Stone 

Crusher (Rajendra 

Tamrkar) 

50 301 250 0.5 1.0 18,81,250/- 

16.  M/s Pooja Stone 

Crusher  

50 15 250 0.5 1.0 93,750/- 
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  Table : 4 The list of stone crusher where Environment Compensation is not imposed  

S. No.  Name of the stone 

crusher 

Remark  

1.  M/s Mahadev Stone 

Crusher  

Consent is Valid APCD is installed. 

2.  M/s Satguru Stone 

Crusher  

Already dismantle  

3.  M/s Rudra Stone Crusher Consent is Valid APCD is installed. 

4.  M/s Samrat Infra 

Company Stone Crusher 

(Kushwayha)  

Consent is Valid APCD is installed. 

5.  M/s Suneeta Dwivedi 

(Bajrang) Stone Crusher  
Consent is Valid APCD is installed. 

6.  M/s Y.N. Stone Crusher  Permanently Closed NGT Case OA 

34/2020 (CZ) seized  

7.  M/s Maa Kalika Stone 

Crusher  

Consent is Valid APCD is installed. 

8.  M/s Samrat Stone Crusher 

Stone Crusher  

Consent is Valid APCD is installed. 

9.  M/s Sahara Stone Crusher  Permanently Closed NGT Case OA 

34/2020 (CZ) seized 

10.  M/s Pandey Stone 

Crusher (Kabya)  

Consent is Valid APCD is installed. 

11.  M/s Guru ji Stone Crusher 

Vill. Baijnath teh. Huzur 

Distt. Rewa 

Plant is closed since long and proprietor is 

expired. 

12.  M/s Krishna Crushing 

(Guru Mukh) Stone 

Crusher  

Consent is Valid APCD is installed. 

13.  M/s Sidhivinyak Stone 

Crusher (Arudendra 

Payasi)  

Consent is Valid APCD is installed. 

14.  M/s Mahalaxmi Stone 

Crusher (Moti Yadav)  

Consent is Valid APCD is installed. 

15.  M/s Govind Stone 

Crusher (Govind Yadav) 

Consent is Valid APCD is installed. 

16.  M/s Aparna Stone 

Crusher  

Consent is Valid APCD is installed. 
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  D.    Recommendation of the Joint Committee: - 

 

1. It is proposed to impose Environmental compensation amount on the 16 stone crushers 

for non-complying the norms as tabulated below:  

S. No.  Name of the stone crusher Total EC in Rs. 

1.  M/s Pradeep Stone Crusher 32,25,000/- 

2.  M/s Panday Stone Crusher  24,12,500/- 

3.  M/s Jagdamba (Janardan 

Tiwari) Stone Crusher  
20,56,250/- 

4.  M/s Suneel Dwivedi Stone 

Crusher 

18,81,250/- 

5.  M/s Om Shri Radhe Radhe 

Stone Crusher (Rama Kant  

Singh 

4,12,500/- 

6.  M/s Jai Stone Crusher 

(Tripathi)  

24,12,500/- 

7.  M/s Krishna Minerals  and 

Mining Stone Crusher  

12,43,750/- 

8.  M/s Vikky Stone Crusher  

(Vijay Singh) 

37,00,000/- 

9.  M/s Jai Hanuman Stone 

Crusher (Saukhi Singh) 

40,00,000/- 

10.  M/s Gargi Stone Crusher  8,31,250/- 

11.  M/s Durga Stone Crusher 

(Pyasi)  

4,75,000/- 

12.  M/s Baghwati Stone 

Crusher (Shubham)  

56,250/- 

13.  M/s Bajrang Stone Crusher 

(Ram Lal Singh)   

61,00,000/- 

14.  M/s Moni (Kobara Tarmik) 

Stone Crusher  

1,15,43,750/- 

15.  M/s Shri Ram Stone Crusher 

(Rajendra Tamrkar) 

18,81,250/- 

16.  M/s Pooja Stone Crusher 93,750/- 

 

 

2. In compliance of the directions passed by the Hon’ble tribunal, “Those stone crushers 

which are closed may not be allowed to open without remedial measures, including 

accountability for the past violations and compliance of Environmental norms” 

3. Stone crusher operation shall be only permitted in case they have rented owned mine.  


















































































































